GOVERNMENT OF KARNATAKA
ol 8 e

KARNATAKA LOKAYUKTA
No.UPLOK-2/DE/37/2019/ARE-1& Mulli Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560 001
Date: 10/01/2022
RECOMMENDATION

Sub:- Departmental inquiry against;
1) Sri H.S. Chcluvaraju, Sub Registrar, Mysuru North
Taluk, Mysuru District;
2) Sri K.S. Mahadevaiah, Sub Registrar, Mysuru North
Taluk, Mysuru District — Reg.

Ref:- 1) Govt. Order No.go% 40 =n8ecde(2) 2018, Bengaluru
dated 28/1/2019.

2) Nomination order No.UPLOK-2/DE/37/2019,
Bengaluru dated 4/2/2019 of Upalokayukta, State of
Karnataka, Bengaluru

3) Report dated 05/01/2022 of Additional Registrar of
Enquiries-14, Karnataka Lokayukta, Bengaluru

The Government by its order dated 28/1/2019, initiated the
disciplinary proceedings against (1) Sri H.S. Cheluvaraju, Sub
Registrar, Mysuru North Taluk, Mysuru and (2) Sri K.S.
Mahadevaiah, Sub Registrar, Mysuru Taluk, Mysuru (hereinafter
referred to as Delinquent Government Officials 1 & 2, for short as
DGO-1 & DGP-2 respectively) and entrusted the Departmental

Inquiry to this Institution.

P This Institution by Nomination Order No.UPLOK-2/DE/37 /
2019 Bengaluru dated 4/2/2019 nominated Additional Registrar
of Enquiries-10, Karnataka Lokayukta, Bengaluru, as the Inquiry
Officer to frame charges and to conduct Departmental Inquiry
against DGOs 1 & 2 for the alleged charge of misconduct, said to

have been committed by them.
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3. The inquiry officer has framed the following charges against
DGO-1 Sri H.S. Cheluvaraju, Sub Registrar, Mysuru North Taluk,
Mysuru and DGO-2 Sri K.S. Mahadevaiah, Sub Registrar, Mysuru
Taluk, Mysuru:-
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4. The inquiry officer has reported that DGO-1 Sri H.S.
Cheluvaraju has been dismissed from service by Order No. EV(2)-
19/05-06 dated 8/7/2021 of the Inspector General of Registration
and Commissioner of Stamps in Karnataka, Bengaluru in view of
his conviction dated 20/3/2021 in a criminal case on the file of the
Principal Civil Judge and JMFC filed in Cr. No. 2006 of Mandya
West Police Station. Therefore, the inquiry officer has held that
since the DGO-1 Sri H.S. Cheluvaraju has already been dismissed

from service, inquiry proceedings cannot be continued against him.

o In respect of DGO-2 Sri K.S. Mahadevaiah, the Inquiry
officer has reported that he has been dismissed from service by
Government Order No. Kam.E 24 Mu.No.Se (1) 2013 dated

26/10/2013 in view of his conviction in Criminal case in Spl. Case
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No.153/2002 on the file of 3rd Addl. District & Sessions Judge cum
Special Judge, Mysuru. Therefore, the inquiry officer has held that
since DGO-2 Sri K.S. Mahadevaiah has already been dismissed
from service, inquiry proceedings against him also cannot be

continued.

6. On re-consideration of the report of inquiry oificer and
taking note of the totality of the circumstances of the case, I do not
find any reason to interfere with the conclusions recorded by the

Inquiry Officer.

7. It is hereby recommended to the Government to accept the
report of Inquiry Officer and to close the departmental inquiry
against DGO-1 Sri H.S. Cheluvaraju and DGO-2 Sri K.S.
Mahadevaiah in view of their dismissal from service on 8/7/2021
and 26/10/2013 respectively for the present. The Competent
Authority shall intimate this institution, if the conviction of DGOs
1 & 2 or either of them is set aside by the Competent Court in any
Appeal filed or to be filed by them and consequently they are
reinstated into service, so as to proceed with the enquiry against

them from the stage where it was stopped.

8. Action taken in the matter shall be intimated to this

Authority.

Connected records are enclosed herewith.

to(1/22-
(JUSTICE B.S! ATIL)
Upalokayukta,
State of Karnataka,
Bengaluru
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KARNATAKA LOKAYUKTA

No.UPLOK-1/DE/37/2019/ARE-14 M.S.Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru - 560 001.
Dated: 05/01/2022.

<“REPORT::

Sub: Departmental Enquiry against (1) Sri.
H.S Cheluvaraju, Sub-Registrar, Sub-
Registrar  Office, Mysore North,
presently Sub-Registrar Office,
Sringeri and (2) Sri. K.S
Mahadevaiah, Sub-Registrar, Mysore
North, Mysore (presently retired)
District - reg.

Ref: 1. Government Order No.goy 40

wosweeRe(2) 2018 &mvow: 28/01/2019.

2. Nomination Order No:Uplok-
2/DE/37/2019, Bengaluru, dtd:
04/02/2019 of Hon’ble
Upalokayukta, Bengaluru.

E I I A

The Departmental Enquiry is initiated against (1) Sri. H.S
Cheluvaraju, Sub-Registrar, Sub-Registrar Office, Mysore North,
presently Sub-Registrar Office, Sringeri and (2) Sri. K.S
Mahadevaiah, Sub-Registrar, Mysore North, Mysore (presently
retired) District (hereinafter referred to as the Delinquent

Government Official, in short D.G.O.).

2 In view of Government Order cited at reference No.1, the Hon’ble

Upalokayukta vide Order cited at reference No.2, has nominated

&



Additional Registrar (Enquiries-14) to frame Articles of Charge

and to conduct enquiry against aforesaid DGOs.

. The Complaint was filed by one Smt. Pramoda Devi Odeyar,
Mysuru Palace, Mysuru District before this institution by alleging
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4. Report u/s.12(3) of Karnataka Lokayukta Act was submitted by
Hon’ble Upalokayukta on 30/10/2018 and based on the report
the Competent Authority i.e. Revenue Department (Stamps &

Registration) entrusted the enquiry to Hon’ble Upalokayukta on
28/01/2019. Article of charges dated 10/05/2019 was framed.

5. The Articles of charge as framed is as follows:
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6. After service of Articles of Charge, DGO No.l appeared on
10/06/2019 and DGO No.2 appeared on 30/09/2019.

7. During the pendency of enquiry the DGO No.1 filed the Memo
dated 17/10/2021 stating that now he is not a government
" servant since per order dtd: 8-7-2021 bearing No.EV(2)-19-05-06
of the disciplinary authority and Inspector General of
Registration and Commissioner of Stamps in Karnataka,
Bengaluru has been dismissed from service. Since he has been
dismissed from Government service, invoking provisions of Rule
8(viii) of KCSR(CC & A) rules 1957, he prays for passing
necessary orders either to dispense with, present enquiry against

him or to treat as it becomes in fructuous.

8. Copy of memo filed by DGO-1 was served on PO and he filed the
objection contending that when disciplinary enquiry is pending,
DGO filed this application stating that he has been convicted in
the criminal case filed against him which was pending before the
Principal Civil Judge, Mandya. Further, he contended that on
the basis of said judgment he has been dismissed from the
service. It is further contended that the DGO No.l has neither
stated nor produced any document to show that whether he had
preferred appeal challenging the order of conviction or not. If any
appeal is filed and if same is allowed he may file an application to
recall the order of dismissal passed by the Government. Hence
the PO submitted that at this stage present application cannot be

considered.

8-
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9. Thereafter DGO No.1 did not appear. I have perused the papers.
Along with the memo, the DGO No.1 filed the Xerox copy of the
order passed by the Government as stated above. In the order it
is mentioned that criminal case bearing No.67/2006 was filed
against this DGO and others, before the Principal Civil Judge,
JMFC Court, Mandya.

10. In the order it is further mentioned that Additional District &
Session Judge, Mandya has passed the order on 20-03-2021

which is as lollows:-

ORDER
Acting under Section 248(2) of Cr.P.C., the

Accused are found guilty for the offence p/u/s
166, 409 and 420 IPC

Accused are found guilty for the offence
p/u/s 465,468,471 and 420 Indian Penal Code.

Acting u/s 248(1) of the Cr.P.C are hereby
acquitted for the offence p/u/s 467 Indian Penal
Code.

ORDER ON SENTENCE
For the offence p/u/s 166 of IPC the accused
are sentenced to pay fine of Rs.5,000/-In default

to pay the fine amount. Accused shall undergo

-
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further simple imprisonment for a period of
3months.

For the offence p/u/s 409 of IPC the accused
are sentenced to undergo simple imprisonment for
a period of 2years and to pay fine of Rs. 10,000/ -.
In default to pay the fine amount. Accused shall
undergo further simple imprisonment for a period
of 6months.

For the offence p/u/s 420 of IPC the accused
are sentenced to undergo simple imprisonment for
a period of 2years and to pay fine of Rs.10,000/-.
In default to pay the fine amount. Accused shall
undergo further simple imprisonment for a period

of 6months.

11. Further in the order it is mentioned that on the basis of above

order of conviction they have dismissed the DGO-1.

12. Earlier DGO No.2 also had filed the similar application stating
that he was dismissed from service as per the Government order

Tosd:m0y 24 Bwwee(1)2013, Borted &:26-10-2013 and to drop the

proceedings against him. My predecessor rejected the said
application directed him to appear as and when required.
However liberty was given to him to appear through his counsel
due to ill health of DGO No.2.
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13. Thereafter neither DGO No.2 nor his counsel appeared in this

case. At present DGO No.1 also not appearing in this case.

14. Since as per the memos filed by DGOs 1 & 2 it is revealed
that, they have been dismissed from service on 08/07/2021 and
26/10/2013, the enquiry proceedings cannot be continued.

15. Hence, submitted to Hon’ble Upalokayukta, for kind approval,

and further needful in the matter.

Dated this 5t January, 2022.

\
&d& ¢y
(SUDESH RAJARAM PARADESHI)
Additional Registrar Enquiries-14,
Karnataka Lokayukta,
Bengaluru.



ANNEXURES

1. LIST OF WITNESSES EXAMINED ON BEHALF OF D.A:

NIL i

2. LIST OF WITNESSES EXAMINED ON BEHALF OF DGO:

N e

3. LIST OF DOCUMENTS MARKED ON BEHALF OF D.A:

—

NIL |

4. LIST OF DOCUMENTS MARKED ON BEHALF OF D.G.O:

_

NIL T

Dated this the 5th January, 2022

(SUDESH RAJARAM PAE(XDESHI)
Additional Registrar Enquiries-14,
Karnataka Lokayukta,
Bangalore.
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